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UNDER SECTION 397-398 OF COMPANIES ACT,2013

In the matter of:

M/s. Mahendra Kumar Johari

vs.

Johari Exports Pvt. Ltd. & Ors.

ApplicantiPetitioners

Order delivered on 28'09'2018

Coram: Shri R. Varadharajan, Member (Judicial)

........ResPondent

For Petitioner (s)

For Respondent(s)

: Amol VYas, Adv.

: Susshil Daga, Adv.

ORDER

Let the matter be posted on 02. I 1 .201 8 for the purpose of arguments. Let

written synopsis on the list of citation be filed in the meanwhile by the respective

counsels on or before the next date ofhearing.

Member (Judicial)


